
CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL 

KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001 

DIVISION BENCH CAUSELIST 

Court No. :1 

Dated :10-01-2024  

Day: Wednesday  

Time : 10:30 AM 

 

CORAM: HON'BLE SH. P. K. CHOUDHARY,MEMBER ( JUDICIAL ) 

                 HON'BLE SH. SANJIV SRIVASTAVA,MEMBER ( TECHNICAL ) 

 

Sl 

No. 
APPEAL NO. APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 

                                            MISC. MATTERS 

 

1 

 

ST/ROM/70149/2021 

ST/70073/2017   

 

GANPATI MEGA 

BUILDERS (INDIA) 

PVT LTD 

COMMISSIONER OF 

CUSTOMS, CENTRAL 

EXCISE & SERVICE 

TAX,AGRA 

RINKI ARORA/DR 

  

2 

 

ST/ROA/70002/2020 

ST/70670/2018   

 

MS TAPASYA 

PROJECTS PVT 

LTD 

CE & CGST LUCKNOW 

AMIT AWASTHI 

ADVOCATE/DR 

 
 

 

                                          REGULAR MATTERS 

 

3 
 

ST/52485/2014  

 

PIXEL 

ENGINEERING 

WORKS 

CE & CGST GHAZIABAD 

BIPIN GARG & CO. 

ADVOCATES(ALLD)/DR 

 
 

4 
 

E/70025/2016  

 

SIMLA GOMTI 

PAN PRODUCTS 
CE & CGST LUCKNOW S. K. PANDEY,ADV/DR 

Connected with 

Appeal no 

E/70073/2019 

& 

E/70074/2019 

at Sl No.16&17 

5 
 

ST/70318/2017  

 

BHARAT 

SANCHAR NIGAM 

LIMITED 

CE & CGST MEERUT-I 

VINEET KUMAR 

SINGH,ADVOCATE/DR 

 
 

6 
 

ST/70171/2018  

 

PROPERTY GURU 

PVT LTD 
CE & CGST NOIDA 

ABHINAV KALRA 

CA/DR 

 
 

7 
 

ST/70172/2018  

 

ROHIT SAHNI 

DIRECTOR OF 
CE & CGST NOIDA 

ABHINAV KALRA 

CA/DR 

 
 

8 
 

ST/70173/2018  

 

VIKAS SAHNI 

DIRECTOR OF 
CE & CGST NOIDA 

ABHINAV KALRA 

CA/DR 

 
 

9 
 

E/70202/2018  

 

SIMLA GOMTI RG 

PAN PRODUCTS 
CE & CGST LUCKNOW 

S. K. PANDEY 

(ADVOCATE)/DR 

 
 

 

 

 

 
 

 

 

 

 

 

 

 

https://cis.cestat.gov.in/viewdoc/400300700732017/1
https://cis.cestat.gov.in/viewdoc/400300706702018/2
https://cis.cestat.gov.in/viewdoc/400300524852014/3
https://cis.cestat.gov.in/viewdoc/400200700252016/4
https://cis.cestat.gov.in/viewdoc/400300703182017/5
https://cis.cestat.gov.in/viewdoc/400300701712018/6
https://cis.cestat.gov.in/viewdoc/400300701722018/7
https://cis.cestat.gov.in/viewdoc/400300701732018/8
https://cis.cestat.gov.in/viewdoc/400200702022018/9


CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL 

KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001 

DIVISION BENCH CAUSELIST 

10 ST/70582/2018  

 

MS NATIONAL 

SECURITY 

SRVICES 

CE & CGST MEERUT-I ANKUR JAIN, ADV/DR 

11 
 

ST/70669/2018  

 

MS MOTORCRAFT 

INDIA PVT LTD 
CE & CGST NOIDA ANKUR JAIN, ADV/DR 

 

12 
 

ST/71218/2018  

 

ALCONS 

INFRATECH 
CE & CGST LUCKNOW 

VINEET KUMAR 

SINGH,ADVOCATE/DR 

 
 

13 
 

ST/71254/2018  

 

SAV FAB 

DEVELOPERS PVT 

LTD 

CE & CGST GHAZIABAD 
RAJESH CHIBBER/DR 

  

14 
 

ST/71290/2018  

 

SKI CARBON 

BLACK INDIA PVT 

LTD 

COMMISSIONER OF CGST & 

CENTRAL EXCISE 

COMMISSIONERATE,CGST 

VARANASI 

NISHANT MISHRA, 

ADV/DR 

 
 

15 
 

ST/71407/2018  

 

GARDENIA INDIA 

LIMITED 
CE & CGST GHAZIABAD 

ABHINAV KALRA, 

C.A/DR 

 
 

16 
 

E/70073/2019  

 

SIMLA GOMTI 

PAN PRODUCTS 
CE & CGST LUCKNOW 

IP/DR 

 

17 
 

E/70074/2019  

 

SIMLA GOMTI 

PAN PRODUCTS 
CE & CGST LUCKNOW IP/DR 

 

18 
 

C/70089/2022  

 

ANANYA 

OVERSEAS 

COMMISSIONER OF 

CUSTOMS, NOIDA,C.C. 

NOIDA 

PRADEEP 

JAIN,ADVOCATE/DR 

 
 

19 
 

C/70142/2022  

 

RAJAT SONI 
LUCKNOW PREVENTIVE 

,C.C. LUCKNOW 

VINEET K SINGH/DR 

 
 

20 
 

C/70143/2022  

 

RAM GOPAL SONI 
LUCKNOW PREVENTIVE 

,C.C. LUCKNOW 

VINEET K SINGH/DR 

  

21 

 

C/EH/70109/2023  

C/70395/2023  

 

MS SHREE 

VENKATESWARA 

EXPORTS 

CE & CGST NOIDA 

ABHINAV KALRA, 

C.A/DR 

 
 

 

 

 

Checked By: 

 

        Sd/. 

 

Swapnil Tiwari 

Assistant Registrar 

CESTAT,Allahabad  

 

 
 

 

 

 

 

https://cis.cestat.gov.in/viewdoc/400300705822018/10
https://cis.cestat.gov.in/viewdoc/400300706692018/11
https://cis.cestat.gov.in/viewdoc/400300712182018/12
https://cis.cestat.gov.in/viewdoc/400300712542018/13
https://cis.cestat.gov.in/viewdoc/400300712902018/14
https://cis.cestat.gov.in/viewdoc/400300714072018/15
https://cis.cestat.gov.in/viewdoc/400200700732019/16
https://cis.cestat.gov.in/viewdoc/400200700742019/17
https://cis.cestat.gov.in/viewdoc/400100700892022/18
https://cis.cestat.gov.in/viewdoc/400100701422022/19
https://cis.cestat.gov.in/viewdoc/400100701432022/20
https://cis.cestat.gov.in/viewdoc/400100703952023/21


 

 

CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL 

KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001 

Cause List for Defect Matters 

Date : 10-01-2024  

Day : Wednesday 

Time :10:30 A.M.  

Court No : 1  

CORAM: HON'BLE SH. P. K. CHOUDHARY,MEMBER ( JUDICIAL ) 

                 HON'BLE SH. SANJIV SRIVASTAVA,MEMBER ( TECHNICAL ) 

Sr. 

No. 
(Defect Diary No.) 

Case 

Type 
Petitioner. Respondent. Advocate Remarks 

1 C/COD/70047/2023 

In appeal diary no 

70304/2023 

 

C PARVEZ KHAN ALIAS 

PARVEZ AHMAD 

Commissioner of 

CUSTOMS(PREVENTIVE)-

LUCKNOW PREV 

 

SUYASH 

AGARWAL 

ADVOCATE 

 

HEARING OF 

COD 

APPLICATION 

2 ST/COD/70050/2023 

In appeal diary no 

70394/2023 

 

ST KALPANA DYEING 

 

Commissioner of CENTRAL 

GOODS AND SERVICE TAX-

CGST Kanpur 

 

YOGESH 

KUMAR 

MISHRA 

HEARING OF 

COD 

APPLICATION 

 

                                                                                                                              Sd/. 

Swapnil Tiwari 

Assistant Registrar 

CESTAT,Allahabad 

 

Checked By:  

 

 


